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to undertake activities to, inter-alia, enhance export competitiveness of the industry,
ensure development of holistic eco-system through close and continuous stakeholder
persuasion, develop medium and small industries through innovative schemes, develop
skilled human resources for bicycle manufacturing and repairs, etc.

Further, a project titled "Development and adoption of appropriate technologies
for enhancing productivity in the Indian bicycle and bicycle parts sector" is being
implemented through the United Nations Industrial Development Organization, with
financial support from the Government.

Changes in DFIA Transferability scheme

12939. SHRI DHIRAJ PRASAD SAHU: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(@ whether Directorate General of Foreign Trade (DGFT) has made any changes
in the Duty Free Import Authorisation (DFIA) Transferability scheme;

(b) if so, the details thereof and Statewise details of beneficiaries for the last
four years; and

(c) the eligibility criteria to avail the benefits on the exports extended under
DFIA Transferability scheme for the exportable commodities for which Standards of
Input Output Norms (SION) have been suspended?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL):
(a) No, Sir. Under Duty Free Import Authorisation (DFIA) Scheme, authorisation is
issued to allow duty free import of inputs. No change has been made regarding
transferability in the Duty Free Import Authorisation Scheme under para 4.29 of Foreign
Trade Policy 2015-20.

(b) Does not arise in view of (a) above.

(c) The DFIA scheme is valid only for those export products where a valid
Standard Input: Output Norms (SION) is in place. The scheme is not available in cases
where Standard Input Output Norms have been suspended.

Import of mobile phones

2940. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

tOriginal notice of the question was received in Hindi.



